
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONE, 

KOLKATA BENCH 

IN 

ORIGINAL APPLICATION NO. 10 OF 2023 

 

IN THE MATTER OF: 

 
Dillip Samantray & Ors.                                                           …Applicants 

Vs. 

State of Odisha & Ors.                                                          …Respondents 
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